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Footbal] stadium at Calcuita

121, SHRI DWIJENDRALAL SEN
GUPTA: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether it is a fact that the
scheme for construction of a football
stadium at Calcutta is pending be-
fore Government; and

(b) if so, by when Government pro-
pose to take a decision thereon?

THE DEPUTY MINISTER iN THE
MINISTRY OF EDUCATION, SO-

CIAL WELFARE AND IN THE
DEPARTMENT OF  CULTURE
(SHRI ARVIND NETAM): (a) No,

Sir,

(b) Does not arise.
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t[Sanskrit in New Educational Policy

122. SHR; PRAKASH VIR SHAS-
TRI: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether it is a fact that the
Central Board of Secondary Educa-
tion has ignored Sanskrit while for-
mulating new Educational Policy;
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(b) whether Government have re-
ceived memoranda in this regard; and

(c) if so, what steps Government
have taken or propose {0 take in the
matier?]
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t[THE DEPUTY MINISTER IN
THE MINISTRY OF EDUCATION
AND SOCIAL WELFARE AND IN
THE DEPARTMENT OF CULTURE
(SHR] D. P, YADAV): (a) to (¢).
Consequent upon the decision to in-
troduce a new pattern of 10—2 at the
secondary education level, the Central
Board of Secondary Education have
formulated new syllabj and courses
of study for the Secondary School
Examination, 1977 for classes IX and
X. The new scheme of studies for
classes 'IX & X provides for the
study of Sanskrit on an optional
basis as an additional subject, Pro-
vision has also been made for the
study of Sanskrit on an optional

t{1 English translation,
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basis under the syllabus relating to
the study of Hindi as well as a few
other 'modern Indian languages,

Some representations have been re-
ceived against the mew scheme of
studies relating to languages. The
entire matter is, therefore, being re-
examined by the Central Board of
Secondary Education.]

123. [Transferred to the 24th Feb-
ruary, 1975] I

Increase of milk production by inﬁ’ﬂ—
ducing imported Cattle

124 SHRIMATI LEELA DAMO-
DARA MENON: Will the Minister of
AGRICULTURE AND JIRRIGATION
be pleased to state:

(a) whether Government’s atten-
tion has been drawn to the report in
the ‘Financial Express’ of the 7th Ja-
nuary, 1975 (o the effect that the live-
stock specialist of the Indian Council
of Agricultural Research is reported
to have stated that milk production
cannot be increased by indiscrimi-
nately  introducing imported -cattle
into every part of the country and
that high yielding cows can directly
be introduced only in those States
which have the right agro-climatic
conditions; and

(b) whether any study has been
made in this regard and if so, what
are the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHR;y SHAH
NAWAZ KHAN): (a) Yeg Sir,

Dr. Ehsanullah Khan, a Scientist
in the ICAR, who hag mot specialised
in the field of livestock production]
animal husbandry, haq presented a
paper entitled “Palaeontological re-
cord of gene-environment interaction
and livestock develogment” 'in the
Indian Science Congresg held at New
Delhi in the first week of January
1975. In the paper, he had expressed
hig view that milk production cannot
be increaseq by the indiscriminate
introduction of imported cattle into
every part of the country and that
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high yielding cows ean directly be
introduced in those States which
have the right agro-climatic condi-
tions. These views were expressed
by Dr. Ehsanullah Khan in his per-
sonal capacity to stimulate scientific
discussions ang do not represent the
viewg of the ICAR.

(b) Studieg have been carried out
on cross-breeding of indigenous
cattle with exotic animalg in several
States and particularly in Kerala,
Karnataka, Andhra Pradesh, Hima-
chal Pradesh, Punjab, Haryana, U.P,,
West Bengal, Gujarat, Rajasthan and
Assam, The results of the research
work have indicated that
imported cattle, particularly belrng-
ing to the breedg Jersey, Brown Swiss
and Holstein-Friesian, can survive
well under different agro-climatic
regions, Exotic bulls have hence
been used for cross-breeding with
indigenous cattle to develop cross=
breed animals for improved milk
production.

Kerala Government’s property in
Delhi

125 SHRI K. CHANDRASEKHA-
RAN: Will the Minister of WORKS
AND HOUSING be pleased to refer
to the reply to starred Question 785
given in the Rajya Sabha on 13th
March, 1974 and state:

(a) whether {he Central Govern=
ment have unauthorisedly built bar-
racks in the Kapurthala plot in New
Delhi, belonging to Kerala Govern-
ment; and

(b) 'whether the Kerala Govern-
ment have requested the Central Gov-
ernment for handing over the said
plot, after demolishing the barracks.
to the State Government?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI MOHAN DHA-
RIA): (a) The barracks were
constructed by the Government of
India during the period of the Second
World War, with the permission of
the then Government of Travancore,



